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NOTIFICATION
INCOME TAY

Wo,1029(F,No,404/97/75-17
by sub-clause (iii
Act, 1961 (43 of 1961
S/Shri 4jit Singh and
Central Government,
under the said fct,

2, The appointment of Shri J.B.

No.1001(¥.%0,404/97/75-1TCC) dabed t
tancgelled,

G This Notification shall come inbo for

dafe the Officers mentioned in para 1 take g
Officers,

he 30th

Sa/-
(V.. Mittal)
DEPUTY SECERTARY TO THE GO
The Manager,
Government of India Press,
New Delhi,

No. 1029(F . No0.404/S7/75~TTCC)
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Gonnissioners of Income-tax,
Directors of Imspeciicom,. -
Director, DI(0&MS), Mew Delhi (5 cop
Direstor, IRS(DT) Ssaff Coll?ge, TH@
Compbrolier & Auditor Generaﬁ'of Ind
¢hief Secretary, Govi., of Punjab,; Ch
thief Secretary, Govi. of Haryan§, C
Chief Secretary, Govi. of gggmg e K§
Chief Secretary, Govﬁj_of ﬂlﬂ&w?@t é
Chief Secretary, Chasdigexh, Qﬁicn
Accountant Cereral, Pungsb, Ség 3,
Accountant General, Haryana,vﬂiﬁ:ao
poccoumbent Gensral, Jemmu & nmikifgé
Accounbant ZJencral, Hlmag?§1 E;a&cjc
The Accountant Gencrgl,_C@aﬁﬂ;b%fé%aig.a
Shrl P.He Ramchanﬁanlﬁ g;;nu_ueu; ax
inist of Igw, Hew Deibi.,
Eiﬁlgeggionstf%icefs 1n’Boarq
Bullesin Section (D copies).
vard File.
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CC): In exercise of
) of clamse (44) of Secbic

}s the Central Governme
5.P. Uppal who are ¢ad
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Bhardwa]

.
I ,
o, New Delhi(25 coples)
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. Territory,
nd Iegal Adviser,

N2

Pth August, 1975,

d

the powers conferred
n 2 of the Incomehax
nt hereby aulhorises
etted Officers of the
f Tax Recovery Officers

made under Notification
Juiy, 1975 is hereby

ce with effect frea the
ver as Tax Regcvery
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